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NOTIFICATION

The 29th February, 2016

No. LGL.113/2014/99.— The following Act of the Assam Legislative Assembly
which received the assent of the Governor on 25" February, 2016 is hereby published for

general information.

ASSAM ACT NO.1OF 2016

(Received the assent of the Governor on 25" February, 2016)
THE ASSAM APPROPRIATION (NO. I) ACT, 2016
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2016

Short titie

Withdrawal of .
Rs.1534,48,04,000 from and
out of the Congolidated
Fund of the State of Asgam
for the financlal year, 2015-

AN

ACT

to authorise payment and appropriation of certain further sums from and out of the Consolidated Fund of
the State of Assam for the services of the financial year, 2015-2018,

Be it enacted by the Assam Legislative Assembly in the Sixty-seventh Year of the Republic of India as

1. This Act may be calied the Assam Appropriation (No.!) Act, 2016,

2, From and out of the Consolidated Fund of the State of Assam there
may be paid and applied sums not exceeding those specified in column (3)
of the Schedule smounting in the aggregate to the sum of Rupees One
thousand five hundred thirty four core forty five lakh four thousand
towards defraying the several charges which will come in course of
payment during the financial year 2015-2016 in respect of the services
specified in column (2) of the Schedule,

Appropriation
3, The sums authorised to be withdrawn from and out of the Consolidated
Fund of the State of Assam by this Act shall be appropristed for the
services and purposes expressed in the Schedule in relation to the said
year ending on the Thirty-first day of March, 2016,
THE SCHEDULE
{ See Sacilons 2 and J3)
11 {21 131
Sums not exceedin
Grant Services and purposes Yoted by the Charged Totsi
No./ Assembly on the
Appro- Conselidated Fund
priation
Rs. Rs. Rs.
3 jAdministration of Justice Revenue 8,760,000 8,70,000
6 |Land Revenue & Land Ceiling Revenue 7,20,28,000 7,20,28,000
11 |Secretariat & Attached Offices Revenue 2,000 2,000
13 |Treasury & Accounts Administration  Revenue 3,000 3,000
14 [Police Revenue 64,51,83,000 64,51,83,000
I6 |Printing & Stationery Revenue 3,92,05,000 3,92,05,000
21 |Guest Houses, Govt. Hostels ete., Revenue 1,060 1,000
23 {Pension and Other Retirement benefits Revenue 100,00,00,000 100,80,00,000
25  {Misc. General Services Revenue 300,00,00,000 300,00,00,000
27 |Art and Culture Revenue 4,72,12,000 4,72,12,000
29  IMedical & Public Health Revenue 15,96,00,000 15,96,00,000
31 |Urban Development (T & CP) Revenuc 140,00,00,000 140,00,00,000
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| {2] (3]
Suins not exceeding
Grant Services and purposcs Vated by the Charged Total
No./ Assembly ot the
Appro- Consolidated Fund
priation]
Rs. Rs. Rs.
33 information and Publicity Revenue 7,72,000 7,72,000
36 ]Labour & Employment Revenue 9,04,11,000 9,04,11,000
37 |Food Siorage, Warehousing & Revenue 26,02,67,600 26,02.67,000
Civil Supplies
38 |Welfare of SC/ ST & Other Revenue 24,72,10,000 24,72,10,000
Backward Classes ete.
39 )Social Security & Welfare Revenue 55,00,00,000 55,00,00,000
40  [Social Security & Welfare (Freedom  Revenue 509,060,000 5,09,00,000
Fighter)
41 |Natural Calamities Revenue 1,11,40,000 1,11,40,000
42 |Other Social Services Revenue 20,60,01,000 20,00,01,000
54 [Fisheries Revenue %,16,000 8,16,000
55 |Forestry and Wild Life Revenue 1,17,37,000 1,17,37,000
56 |Panchayat & Rural Development Revenue 3,60,00,000 3,60,00,000
65 {Tourism Revenue
Capital 6,79,52,000 ,79.52,000
66 {Compensation and Assignment Revenue 734,45,55,000 734,45,55,000
o Local Bodies & P.Raj Institution
Public Pebt & Servicing of Debt
74 |Sports and Youth Welfare Revenue 6,12,99,000 6,12,99,000
76 |Hill Areas (K. A, A. Council} Revenue 4,73,40,000 4.73.40,000
Total Revenue 1527,65,52,600 1527,68,52,000
Capital 6,79,52,000 6,79,52,000
Grand Total 1534,45,04,000 1534,45,04,000

5. M. BUZAR BARUAH,

Secretary to the Govt. of Assam,
Legislative Department, Dispur.
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